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like to know whether any stud.y bas been 
made to evaluate the hazard potential of 
the radioactive wastes generated at difi'e
rent stages of the nuclear fuel cycle start
iDg from mining and mmina, fuel fabrica. 
catioD, reactor operation and finally to the 
processin& of the spent f\leI, & secondJy ••. 
(Interruptions} 

MR. DEPUTY SPEAKER.: No, you 
put one supplementary only. 

SHRI PRATAP BHANU SHARMA: 
It is very relevant, Sir. 

MR. DEPUTY SPEAKER: No. I 
am not allowing. 

SHRI PRATAP BHANU SHARMA: 
I t is very much relevant to the radiation 
problem, Sir4 As we know. our country 
has developed the fast breeder test reactor 
and we have developed this technology 
in our country. Reprocessing of spent 
fuel, an essential requirement for the re-
cycle of plutonium in fast breeder reactors, 
generates significant quantities of aqueous 
rugh level wastes which contains practi
cally &11 the radioactivity of the spent fuel. 
So, I.would like to know what effective 
steps our Government and our Nuclear 
Power .Board arc taking to store and dis
pose of such high level and alpha-conta
Dlidated liquid wastes. 

SHRI SHIVRAJ V. PATIL: Sir, in 
the area of nuclear technology we have 
become self-reliant. The entire fuel cycle 
is mastered by us. We have the techno
logy for establish1ng the reactors, we have 
the technology for producing the beavy 
water and we have the technology for dis
posing of the nuclear waste. As far as 
the radiation is concerned. in all the areas 
which relate to these activities, the radia
tion activity is also examined and we have 
developed the processes and technologies 
to see that nobody is affected because of 
tbi, kind of radiation. 

I have already said that we have deve
loped the technology for disposing of the 
radioactive waste. Now the waste is Jiqui. 
tied and it is put into a glass and then we 

, have· certain other procedures to 'be fol. 
lowed for dumpina it deep in the ground. 
That kind of technology is available with 
us. W, fe,l sure fhat notbin, ha~rdoul 

is .. going to come out of this. At the 
same time I can assure the House and the 
hOD. Member that at every stage we have 
taken precautions. We try" to see that tho 
prescribed limit is not crossed. The pres. 
cribed limit in India is for some of the 
items more stringent than the limit which 
is internationa l1y prescribed. We bave 
taken aU the preca utions on this count. 
There should not be any fear in the minds 
of tbe bon,. Members on this point. 

SHRI S. JAIPAL REDDY: Mr. 
Deputy Speaker, Sir. I am in agreement 
with the Ministers positirD that there is 
no escape from atomic power production. 
The most relevant thing is how we caD 
tighten and stream1ine safety and antipoUu .. 
tion measures in this area. Sir. the Mini. 
ster knows fuJJy well that nuclear fuel 
complex is located near Hyderabad. There 
are complaints about the radiation hazards 
exceeding the permissible limit from tho 
wastes of this factory, Such complaints 
have been logged number of tjmes, I 
would ]ike to know from the Minister as 
to· what has been done about this compJex. 

SHRI SHIVRAJ V. PATIL: I am 
thankful to the hon. Member for sayiDI 
that the nuclear technology is going to be 
useful foc us in the future for producing 
energy. At the same time, we are very 
particular to see that no danger is caused 
to the humam life and animal life and 
plant life because of the radiation. I can 
assure the hon. Member tbat no limit is 
exceeded in the Hyderabad area also. 
Wherever we have received complaints we 
have examined what is the position over 
there. It is found that the limit is not 
exceeded at sJJ. We have the procedure 
to see things inside the unit and outside 
the unit to ascertain whether the limit is 
exceeded or not. If it is exceeded there 
are certain procedures to be followed. No 
Jimit is exceeded at any time and that 
situation has not arisen. 

Allocation of fund to Orilsa for wasteland 
development and social fore,try 

·717.~ SHRI CHINTAMANJ JENA: 
Will the PRIME MINISTER be pleased 
to state: 

(a) the total amount allocated for 
wasteland development and social forestry 
schOUl" for the years 1984.85, 1985.86 and 
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1986-17 and' Orissa State's share ior each ' 
of those· ICbemes; 

(b) the achievements so far made in 
implementation of these schelnes; 

(c) whether the amount aI10cated for 
the years 1984 .. 85 and 1985·86 could not 
be spent fully, if so, the reasons therefore; 
and 

(d) tlio special measures being taken 
by Government to implement these schemes 
during the year 1986-87 fuJJy ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH
NOLOGY AND IN THE DEPART. 
MENTS OF OCEAN DEVELOPMENT 
ATO'MIC ENERGY, ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL): Allocations have been made 

for social forostry to Or.iaaa uDder' CODtraijy 
sponsored schemes of fot:ostry sector aad 
Department of Rural Developmeut. Tho 
details of the allocations and. achievements 
are given in tho statement I gjven below. 
The focus OD ~astcsa.nds do·velo.pmoot 
startod with the establishment. of the 
National Wastelands Development Board 
after May. 1985. 

(c) The reasons' for shortfall in 1984-
85 are being ascertained from the State 
Government. Tho final expenditure figures 
for the year 1985-86 have .not been receiv
ed yet. 

(d) Statement II giving details of the 
Action Plan drawn up in relation to imple
mentation of these schemes is given 
~e10w. 
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Statement.II 

Aet'ioII"laa lor development of "altel.nds 
1. Ideatification of wastelands·: 

The State Governments/U.Ts. 'have 
ibeen requested to identify wastelAnds in 
their ,territories, whether they be in forest 
.area, r.evenue/common lands or, degraded 
'far:m lands. 

2. Peopl e's Iovolvtament: 

This will be ensured by the following 
measures : 

(a) Decentralised Nurseri es : People's 
nurseries i.e Kisans, schools, woe 
men, youth . groups. voluntary 
ageuoies, etc. will be motivated to 
nleet the increased demand for 
seedlings. 

(b) Farro Forestry: Farmers will be 
motivated to take up tree farm
ing on their marginal lands and 
planting on their field bunds. A 
rational seedling distribution po
licy should be evolved. 

(c) Tree Growers' Cooperatives: Tree 
growers cooperatives should be 
organised with the involvement 
of farmers in raising and distribu
tion of seedlings and in tree plan
tations. 

(d) Voluntary Aaeftcies. The grass 
root agencies, Mahila Mandals, 
Youth Groups would also ,be 
motivated in nursery raising and 
tree plantations. 

(e) Tree Pattas : Strips of land 
along roads rail,rcanals, etc. and 
other degraded land should be 
given to the tural poor, with 
usufruct rights on the trees 
planted by them on such .Jands; 

'3. Noela) Agency: 

The States/U.T. Governments have 
been requested to identify a single nodal 
,acney for ensuring an integrated approach 
for'the implementation of the programme 

which is being executed by different agen
cies, official and otherw.ise. 

4. Seed: 

The States/UTs have been requested 
to extend the scope of operation of tbe 
existing State Seed Cor~oratjons to include 
the production and supply of fodder, arass 
and legume seeds to farmers on commer. 
cial ·basis. 

5. L·ea.ibg of Lands: 

The State/UT Governments have been 
requested to prepare guidelines for leasinl 
of forest and nonforest wastelands :for aff. 
orestation to the rural poor. 

6. Forest Based IDdustriei: 

These 01USt be encourag.ed to afforest 
wastelands to produce the raw material 
needed by them. Industries must also be 
enthused to raise tree cover on wastelands 
with a view to provide employment to the 
rural poor as wel1 as to enable them to 
grow trees on a remunerative basis. The 
State Governments have been requested to 
draw up guidehnes for the lease of waste
lands to industries in this behalf. 

7. Urbao Fuelwood and Green Belts: 

The Stares/UTs have been r.equested 
to ensure that tow.ns and cities have green 
belts of fuelwood and fodder plantations to 
cater to the urban fuelwood and fodder 
needs. 

8. Degrad ed Forest Area 8 : 

States have been requested 10 identify 
degraded forest lands and to reforest tbem 
with fue)wood and fodder species. 

9. Forest Develop meot Corporations : 

The Forest Development Corporations 
should obtain wastelands on lease from 
the Governments for raising fuelwood and 
fodder plantations. 

10. Goveromeot departments :, 

Government departments, public sector 
undertakings and other bodies/institutions 
having substantial areas of unutillsed land. 
must brina such land under tree cover. 
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11. Media aad tommunleatloD : 

A massive publicity campaign through 
tbe traditional media of folk art and cul
ture, radio, television and other audio
visuals aids should be undertaken to 
create awareness among the masses. 

12. M onitorlol and eva luation : 

The State/UT Governments should 
evolve appropriate monitoring and evalua
tion mechanisms to ensure qualitative im
plementation of the programme. 

SRRI CHINTAMANI lENA: Sir, I 
am thankful to the Minister that ;n his 
reply he has given the details of the scheme 
and the utilisation in the Annexure 
enclosed to the rep1y. 

Sir in part (c) of my question I have 
categoricaHy asked whether the fund 
alloc,ated for the State is fully utilised and 
if not the reasons for the shortfall. He 
bas said that it is being ascertained. 

Sir. may I know whether the Gi.)vt. of 
India has asked tbe State Government as 
wen as the Union Territories to identify 
one nodal agency for monitoring and 
implementation of the scheme as per the 
Action Plan ? 

AJIC'. may I know, what is the nodal 
agency identified by the State Government 
of Orissa, who are monitoring this scheme 
for proper utilisation ? 

SHRI SHIVRAJ V. PATIL: Sir, the 
State Government created the Corporation 
for the Wasteland Development. This 
Corporation came into existence and it 
had to spend a lot of money which was 
given to it. We were told that the Cor
poration was not in a position to spend 
that money. They had no paraphernalia 
created or established for that purpose. 
Moreover the IRDP work & other works 

. were given to the Corporation at that 
point of timo a·nd the money could not be 
apent. , 

SHRI CHINTAMANI lENA: Sir, 
my second Supplemetary is: What is the 
criterion and the basis by which 4f such 
allocation by tbe Centre to different 
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States is made for wasteland development, 
whether it is being considered on the basis 
of the area of the State or the population 
of the State? 

SHRI SHIVRAJ V. PATIL :' We 
generally try to develop the area which 
can be easily developed. Sir, the criterion 
is generally the wasteland available. There 
are different kinds of wasteland. Some 
lands are saline, some lands are degraded 
and there are other kinds of lands also. 
So, depending on the kind of land, 
depending OD the area which is available, 
the money is aJlotted and there are certain 
other criteria also which are adopted, 
about which I will inform the hon. 
Member in writing. 

SHRI SARAT DEB: Sir, if you look 
at page 2 of the Statement that has been 
given to us. you will find that it is stated 
that by spending Rs. 0.95 crores, the 
plantation that has been covered is 13,406 
hectares whereas in the same y('ar by 
spend~ng Rs. 3.13 crores the coverage is 
only 1,611 hectares. What is the reason 
for this sort of disparity? 

Secondly, when there is such a huge 
amount unspent and the State Government 
has also failed to supply. sufficient Infor
mation as to why it has not been utilised 
in 1984·85, UDder what circumstances 
without examining it again the Central 
Government has given so much of money 
to the State in 1985·86 ? 

SHRI SHIVRAJ V. PATIL: Sir, as 
far as spending the money on a particular 
area of the land is concerned, it depends 
on the quality of the land, what kind of 
land has to be turned into forests and all 
those things. I have already said that a 
certain amount of money which was made 
available to the State Government was not 
spent and the reason which is given by 
the State Government to us and which I 
am passing on to the hon. House is that 
they created a Corporation for deveJop'Dg 
the wasteland in that area and that 
Corporation, because it was not having 
the paraphernelia necessary and necessary 
administrative apparatus for the purpose •..• 

SHRI SARAT DEB: That is as f.r 
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as the Corporation is concerned. ERRP, 
lRD and RLEGP are executed by the , 
local bodies separately. 

SHRI SHIV RAJ V. PATIL: About 
I;RD and ERRP, they have said ~hat that 
job was given to the Corporation also 
later on. 

SHRI SARAT DEB: They have not 
given that money to the Corporation, Sir. 
It is for your information. 

SHR.I BRAJAMOHAN MOHANTY : 
Sir, the 12 .. point action pJan was formula
ted and it was communicated to the State 
Governments and the Union Territories 
for implementation. May I know what is 
the response of the State Governments 
and the Union Terrhories? WilJ the hone 
Minister tell here what has been the res .. 
ponse and what is the progress of the 
work in respect of all the 12 points "1 My 
submission is that jf the information is not 
immediately available, will the hon. 
Minister place on the Table of the House 
this information including response plus 
progress? 

SHRI SHIVRAJ V. PATIL: The 
importance of wasteland development has 
to be realised at every level, at the Central 
level y at the State leve1 and at the people's 
level also. It is only after getting the 
response from the people as well as the 
local authorities as well as the State 
Governments. this can be done. Attempts 
are being made from the Centre to impress 
upon the minds of all concerned that 
wasteland development is a basic develop
ment in the country and we find that 
there is a progressive increasing response 
to the suggestions made by the Govern· 
mente Of course, a particular level w hl~h 
is acceptable and which will really be very 
efficient and useful has to be created. But 
there is a progressive and increasing res
response given in this matter by All 
concerned. 

SHRI BRAJAMOHAN MOHANTY : 
What is the progress made in respect of 
each State and Union Territory '1 That is 
my question. 

SHRI SHIVRAJ V. PA TIL: That 
information can be aiven. 

{Trans/at ion] 

SHRI VISHNU MODI: Mr. Deputt._ 
Speaker, Sir, win the hone Minister b!' 
pleased to state the time by which the 
scheme submitted through the Wasteland 
Development Corporation regarding 
cbecking of desert spreading in the 
Aravalli Gap, upto Delhi and U.P., the 
photographs in respect of which were 
taken through INSA T-I. would be 
sanctioned '1 

[English] 

MR. DEPUTY·SPEAKER: Question 
Hour is over. 

WRITTEN ANSWERS TO QUESTIONS 

[EngU,hj 

Remote sensing survey of U.P. bills 

·700. SHRI HARISH RAWAT 
Win the PRIME MINISTER be pleased to 
state : 

(a) whether a remote sensing survey 
of the U. P. Hi lis has been done; 

(b) if so, the results thereof; and 

(c) if not. whether Governnlent pro
pose to do the survey in the near future 
to harness the national resource including 
forest wealth in this area? 

THE MINISTER OF STATE IN THE 
MINISTRY OF SCIENCE AND TECH .. 
NOLOGY AND IN THE DEPART
MENTS OF OCEAN DEVELOPMENT, 
ATOMIC ENERGY, ELECTRONICS 
AND SPACE (SHRI SHIVRAJ V. 
PATIL) : (a) & (b) A nun1ber of Remote 
Sensing Surveys with Satellite imagery have 
been completed for the entire U.P. State 
including the hill areas for gross forest 
mapping and wasteland mapping. A 
Remote Sensing Survey of the upper 
Ganga catchment for delineating priority 
areas for conservation, estim~ting sediment 
yield and predicting the run off, is under .. 
way. 

The forest mapping with Satellite 
imagery was done for the period 1972-75 
and 198()'83. The estimatrs of arca under 




